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ASSAM ACT NO. XIX OF 2010

(Received the assent of the Governer on 19th July, 2010)

THE ASSAM APPROPRIATION (NO.III) ACT, 2010



THE ASSAM GAZETTE, EXTRAORDINARY, JULY 21, 2010

AN
ACT

to authorise payment and appropriation of certain further suris from and out of the Consolidated Fund of the
State of Assam for the services of the financial year, 2010-2G11,

Be it enacted by the Assam Legislative Assembly n the Sixty -first Year of the Republic of India as follows:-

Short title 1. This Act may be calied the A sam Appropriation (No.III) Act, 2010.

Withdrawal of 2. From and out of the Consolidated Fund of the State of Assam there may be

Rs. 1742,47,01,000 from and paid and applied sums not exceeding those specified in column (3) of the

out of the Consolidated Fund of Schedule amounting in the aggregate to the sum of One thousand seven

the State of Assam for the year, hupdred forty two cror- forty seven lakh one thousand rupees towards

2010-2011. defraying the sevcral charges which will come in course of payment during the
financial year 2010-21.11 in respect of the services specified in column (2) of
the Schedule.

3. The sums authoris=d to e withdrawn from and out of the Consolidated
Fund of the State of Assam by this Act shall be appropriated for the services
and purposes expressed in the Schedule in relation to the said year ending on
the Thirty-first day of March, 2011,

Appropriation

THE SCHEDULE
( See Sections 2 and 3)
1] (3]
Sums not exceeding
Grant Voted by the Charged Total
No./ Services and purpose Assembly onthe
Appro- Consolidated Fund
priation
Rs. Rs. Rs.
3 |Administration of Justice Revenue 3,00,25,000 10,00,000 3,10,25,000
4 |Elections Revenue 7,06,19,000 22,000 7,06,41,000
5 [Sales Tax & Other Taxes Revenue 12,95,00,000 12,95,00,000
6 |Land Revenue & Land Ceiling Revenue 28,97,48,000 28,97,48,000
7 |Stamps & Registration Revenue 6,50,000 6,50,000
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THE SCHEDULE:
{ See S«ctions 2 and 3)

[ 3]
Sums not exceeding
Grant Voted by the Charged Total
- No./ Services and purpose Assembly on the
APPFO" Consolidated Fund
priation o
8 |Excise and Prohibition Revenue ‘ 1,28,59,000 1,.28,59,000
11 |Secretariat & Attached Offices Reveniie 9.20,50,000 9,20,50,000
12 |District Administration Revenue 9,03,000 9,03,000
14 {Police Revenue 9,10,19,000 1,18,16,000 10,28,35,000
15 |Jails Revenue | 1,71,30,000 4,50,000 1,75,80,000
16 |Stationery and Printing Revenue 9,30,00,000 9,30,00,000
17 |Administrative and Functional Rzvenue 1,10,62,000 1,10,62.000
Buildings Capital 18,03,11,000 18,03,11,000
18 |Fire Services Reveuue 19,15,000 9,80,000 28,95,000
19 |Vigilance Commission & Others Revenue 2,71,29,000 2,71,29,000
20 |Civil Defence & Home Guard Revenue 40,22.000 10,00,000 50,22,000
21 |Guest Houses, Govt. Hostels etc. Revenua 17,50,000 17,50,000
26 |Education (Higher ) Revenue 46,07,54,000 46,07,54,000
27 |Art and Culture Revenue 11,08,14,000 11,08,14,000
29 |Medical & Public Health Revenue 69,86,60,000 4,94,000 69,91,54,000
30 |Water Supply and Sanitation Revenue 1,90,00,000 1,90,00,000
Capitai 6,10,00,000 6,10,00,000
31 |Urban Development (T & CP) Revenue 34,00,000 34,00,000
34 {Urban Development (MAD) Revenue 7.00,00,000 7,00,00,000
Capital 50,00,000 50,00,000
35 |Information and Publicity Revenue 23,95,000 23,95,000
36 |[Labour & Employment Revenue 17,05,91,000 17,05,91,000
37 |Food Storage, Warehousing Revenue 131,70,69,000 131,70,69,000
and Civil Supplies
38 [Welfare of SC/ ST & Other Revenue 24,32,53,000 24,32,53,000
Backward Classes etc.
42 |Social Services Revenue 9,08,000 9,08,000
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THE SCHELL E
( See Sections 2 and 3)

(1] [3]
Sums not exceeding
Grant Voted by the Charged Total
No./ Services and purpose Assembly on the
APP{' 0 Consolidated Fund
priation e e =
43 |Co-operation Revenus 2,07,70,000 2,07,70,000
44 {North Eastern Council Schemes Re enu2 2,20,90,000 2,20,90,000
Canital 2,00,00,000 2,00,00,000
45 |Census, Surveys and Statistics Re-enue 16,12,000 16,12,000
47 |Trade Adviser Reverue 6,00,000 6,00,000
48 |Agriculture Revenue ~ 171,86,62,000 171,86,62.000
49 |Irrigation Revenue | 2.00,00,000 2,00,00,000
Capitai 137,90,00,000 137,90,00,000
50 |Other Spl. Areas Programmes Revenue 22,25,41,000 22,25,41,000
52 |Animal Husbandry Kevenue 29.04,000 29,04.000¢
55 |Forestry and Wild Life Revenue 25,00,000 1,02,12,000 1,27,12,000
56 |Rural Development (Panchayat) Revenue 37,06,000 37,06,000
57 |Rural Development Revenue 50,00,000 50,00,000
58 |Industries Reverue 6,00,00,000 6,00,00.000
Capital £5,50,060,000 15,50,00,000
59 |Handloom, Textile & Sericulture Revenue 2,00,00,000 2,00,00,000
60 |[Cottage Industries Revenue 1,54,51,000 1,54,51,000
61 |Mines & Minerals Revenue 2,80,000 2,80,000
62 |Power (Electricity) Revenue 1,60,00,000 1,60,00,000
Capital 95,32,30,000 95,32,30,000
63 |Flood Control Revenue 1,00,00,000 1,00,00,000
Capital 421,50,60,000 421,50,60,000
64 [Roads and Bridges Revenue 3,57,73,000 3,57,73,000
Capital 51,67,00,000 51,67,00,000
65 |[Tourism Capital 8.84,27,000 8,84,27,000
71 |Education (Elementary, Secondary etc.) Revenue 21,50,00,000 21,50,00,000
73 |Urban Development (GDD) Revenue 13,72,42,000 13,72,42,000
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THE SCHEDULE
( See Sections 2 and 3)
Ly Bl
Sums not exceeding
Grant Voted by the Charged Total
No./ Services and purpose Assembly on the
Appro- Consolidated Fund
priation N
Rs. Rs. Rs.
74 [Sports and Youth Welfare Rev:nue 1,00,00,000 1,00,00,000
75 |Information & Technology Capit.! 7,00,00,000 7,00,00,000
76 |Hill Areas (Karbi Anglong Autonomous Revenie 58,39.15,000 58,39,15,000
Council) Capital 8,76,90,000 8,76,90,000
77 |Hill Areas (North Cachar Hill Revenue 5,31,01,000 5,31,01,000
Autonomous Council)
78 |Department of WPT & BC (Bodoland ~ Revenue 28.,80.39,000 28,80,39,000
Territorial Council) C'apital 223,18,98,000 _— 223,18,98,000
Total Revenue 743,45,08,000 2,68,77,000{ 746,13,85,000
Capital | 996,33,16,000 996,33,16,000
Grand Total 1739,78,24,000 2,68,77,000| 1742,47,01,000

MOHD. A. HAQUE,

Secretary to the Government of Assam,
Legislative Department, Dispur.
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